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ALLOCATION OF TIME FOR
DISPOSAL OF GOVERNMENT
LEGISLATIVE BUSINESS

MR. CIHAIRMAN: I have to inform
Members that the Business Advisory
Commitiee at its meeting held today, the
1st April, 1598, allotted i hour and 30
minutes for the discussion on the
Statutory Resolution secking disapproval
of the Income-tex (Amendinent) Second
Ordinance, 1997 and for consideration
and return  of the Income-tax
(Amendment) Bill, 1998, as passed by
the Lok Sabha.

The Committee also recommended that
the current session of the Rajya Sabha be
further  extended by one day.
Accordingly, the House would sit on
Thursday, the 2nd April, 1998,

Now we adjourn till two o’clock. Then
Mr. Baby will continue. After Mr. Baby
finishes his speech, Dr. Karan Singh will
speak. The House stands-adjourned till 2
P.M.

The House then adjourned for
lunch at one minute past one of the
clock.
The House reassembled after lunch at
five minutes past two of the clock, The
Deputy Chairman in tghe chair.

MOTION OF THANKS ON
PRESIDENT’S ADDRESS-—Contd.

SHRI M. A. BABY: I thank you very
much for permitting me to continue with
my intervention on this motion, Madam.
I was referring to the behavioural
patterns of the major ruling party at the
Centre. When the Babri Masjid was
destroyed, we were shown clippings
where their scnior-most leaders were
hugging each other in happiness. At the
same time, we had later on the
expression of sadness by Atalji on the
floor of the other House. Atalji said that
it was very unfortunate and he felt sorry
for -that. There were divergent
expressions and interpretations, claims
and disclaims. And later on, there were
discussions as to what to do in the place
where the Babri Masjid stood. There had
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been the claim that there should be a
Ram Mandir built there. During the
Twelfth Lok Sabha election campaign, at
a point of time, may be in order to
piesent himself as moderate in
comparison to the BJP, the Shiv Sena
supremo said that there should be a
national monument constructed where
the Babri Masjid existed. may be the
supremo of the Shiv Sena was trying to
be moderate in comparison with the BJP.
Now, we see various leaders within the
major ruling party, one leader trying to
be moderate in comparison with other
leaders. Well, here is an important ally
who immediately after the destruction of
the Babri Masjid claimed that it was the
Shiv Sainiks who destroyed it. But during
the Twelfth Lok Sabha election
campaign, as | mentioned, the Shiv Sena
supremo said that it should be a national
monument to be constructed at the site
where the Babri Masjid existed. Madam,
we know that the topmost leaders of the
major ruling party at the Centre today
deposed before the Supreme Court and
gave a firm assurance at the highest court
of our land that the Babri Masjid should
not be touched and it should be allowed
to remain there.

So, how can we take the words of the
major ruling party at the Centre, the
leader of the ruling party at the Centre,
seriously? It speaks in diffcrent voices at
different times. It contradicts itself.
Therefore, Madam, on many of the
formulations which we have been given
through the speech of the hon.
Rashtrapatiji, we have serious doubts as
to how seriously we can take those
assurances and formulations. Also, going
by the behavioural pattern of the BIP,
we are constrained to state that some of
the terms and formulations generate very
sincere and deep suspicions in the minds
of different sections of people. On page
2, where the issue of population is being
discussed, it is stated that the
Government will soon formulate a
National Population Policy which will aim
at stabilising the population. The term
‘stabilising  the  population’  would
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naturally force us to think as to the
motive behind using this particular term.
Has this term something to do with the
hidden agenda of the BJP, because we
have heard that on the issue of refugees,
on the issue of special permits being
introduced in Bombay, for even people
outside the city of Bombay, to enter the
city of Bombay, and so many other
instances, which I do not want to bring
before you. Madam, due to paucity of
time. We wish and hope that no such
ulterior intentions are there behind this
particular formulation. Madam, similarly,
when the presumption of consensus is
being discussed, it is stated that the
policy of consensus would be followed to
the extent of being practical. What does
this mean? We are constrained to
understand that whenever everybody else
agrees to whatever is suitable to the
ruling party, the Government, that would
be considered as consensus. Whenever it
is convenient to the Government, it can
be viewed as consensus. 1 do not want to
discuss it especially because Khurana Ji is
present here, What happened to the
Speaker’s choice? 1 don’t want to speak
such about that. But it was an
unfortunate episode. This shows that
during the few days of the BJP and its
allies when they have been runming the
Government at the Centre, how this
dispensation is going to behave, has been
amply proved.

Madam, we know that even though the
President’s  Address speaks about
morality in public life, even though the
President’s Address refers to corruption
in public life, the present Government
does not have the moral strength to claim
that different standards would be
established under the leadership of the
present Government. Why? We know
that in order to muster a majority, the
‘major ruling party at the Centre is willing
to stoop to any levels. Sir, with due
apology to my friends on the Congress
benches, I would like to refer to an
economic policy, to which, by and large,
both BJP and Congress agree, which is
known as the policy of liberalisation, free
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market operations and so on. This is
being known in different terms. When
Manmohan  Singh  Ji, under the
stewardship of Narasimha Rao Ji, started
new initiatives with economic
restructuring, we remember the BJP
leaders started claiming that the BIP
economic policy was being copied by the
Congress party. But anyway, I do not
want to go into those details. But this
economic policy is not a free market
economy. Interestingly, the contribution
of the BIP is translating the principles of
free market operations into politics. If
the BJP falls short of majority, it decides
that from the market place the majority
can be bought. I am sorry to say that
there are many political parties and
members of Legislatures who are willing
to cooperate in this free market
enterprise, who are willing to sell them-
selves. But if there is nobody to sell
onesclf, there will be nobody to buy also.
This has started in Uttar Pradesh, and
those who speak of morality in public life
and politics, 1 would like to inform them
that even the Anti-Defection Act is being
fractured in Uttar Pradesh. We know that
in order to set up the present BJP
Government in Uttar Pradesh, a split had
to be organised in a particular party. But
one-third of its members could not be
bought, one third of its members could
not be managed. Even after so many
efforts, out of over 67 members, only 12
members could be managed in the first
instalment. Then one more was added.
Then I think another six were added.
Even after managing the instalment by
way of defection,, one third of the
strength of that party could not be
mustered, amd all of them continued to
be the Members of the Vidhan Sabha of
Uttar Pradesh and many of them or most
of them are Minister;! Madam, can a
party which does not have any
compunction to do such political
atrocities, speak about its political
morality? It is evident that most of the
claims being made through the
President’s Address are based on untruth,
Therefore, those who are incharge of the
propaganda of the new Government are
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definitely following the example of
Goebbels, the way in which they are
making claims and propaganda.

Madam, there is an assurance being
given about the formation of new States.
It is a very important issue. The concept
of linguistic states developed as part of
the national movement, as part of the
aspirations generated during the days of
freedom struggle. The national leaders
moulded this concept. I do not want to
make a reference to the individual
contributions made by Pt. Moti Lal
Nehru and others, and to the various
resolutions adopted in the Congress
meetings. Congress was a national
movement and many of the communist
leaders and socialist leaders were also
working within the Congress when

"Congress was the leader of the anti-
-British movement. But unfortunately,
even after the attainment of
independcnce, the new dispensation
failed to give shape to the linguistic
aspirations of the Indian people. That is
why Potti Sri Ramulu had to die in a
heroic struggle for Vishal Andhra, and it
was only after an innumerable struggel
with great sacrifices that the linguistic
States had been formed. We know that in
the country there are certain political
forces, certain organisations which are
opposed to the formation of linguistic
states, to the very concept of linguistic
States. Madam, the assurance that there
would be various States carved out ot the
existing States, is directly linked to the
project of these forces, which are against
the linguistic States, to create problems in
all parts of the country. If this project is
going to be carried out, Madam, I
shudder to think of the situation when
claims from people in different parts of
every State would be coming up for
separate States within each State, and
this would be leading towards a very big
national problem for the entire country.
When 1 say this, Madam, I would also
like to add that there would be a problem
of the tribal population in different
States. Their aspirations, their feelings
and the assurances are never going o be
fulfilled. Their social progress is being

[RAJIYA SABHA]

on the President’s Address 72

prevented due to various factors. There
should be sincere efforts to see how
autonomous devices can be evolved in
such cases. We have different examples
towards that end. In the State of Tripura
we have an autonomous district council.
Similarly, in the northern part of Bengal,
within the State of Bengal, there are
special autonomous administrative
provisions being made. So, whatever we
discuss about the problems of tribals and
ethnic minorities, it should be within the
framework of a particular State. That
much autonomy should be given. So, the
project of the BIP Government to carve
out States succumbing to pressures from
various political groups would definitely
lead to creating major problems in the
entire country.

THE DEPUTY CHAIRMAN: Mr.
Baby, how long would you like to speak?

SHRI M. A. BABY: Madam, my
speech would be very short as it always
was.

THE DEPUTY CHAIRMAN: You
have exhausted your time, I hope you
don’t exhaust the patience of the House.

SHRI MD. SALIM: Mr. Baby has not
exhausted his spirits, Madam.

THE DEPUTY CHAIRMAN:
rather true that babies’
limitless.

SHRI M. A. BABY: Madam, we have
a convention in the House that when one
makes his maiden speech he is given

. ’ <
some consideration. We can also start a
convention that when one makes his last

spcech on an important issue one should
bec given some consideration. This
happens to be my last speech.

THE DEPUTY CHAIRMAN: Then
your condition should be like there
should be nobody in the House except
the Chair, the Secretariat staff and you.

SHRI M. A. BABY: Madam, still we
can carry on.

THE DEPUTY CHAIRMAN: I have
got so many names listed here. There are
so many pcople who are going to make
their last speech. You will have to show

It is
spirits  are
.

.
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some considération for them. Mr. Singla
wunts to speak. Some other people are
also there. Mr. Muthu Mani also wants to
speak. Is it your last speech?

SHRl §, MUTHU MANI (Tamil
Nadu): No.

THE DEPUTY CHAIRMAN: It is
not your last speech. Then you won’'t get
priority.

SHRI §. MUTHU MANI: It is going
to be my last speech in this sessian.

THE DEPUTY CHAIRMAN: Mr.
Chaturvedi also wants to make his last
speech.

SHRI1 TRILOKI
CHATURVEDI: Yes, Madam.

SHRI M, A. BABY: Madam, the
workers of our country who are toiling in
the factories and in various such other
places contribute tremendously for the
sustenance of our society. There are
some sketchy references in  the
President’s Address where it was assured
that they would be made equal partners
to ensure the growth of our society and
things like that. But many important,
serious, problems faced by the working
class in our country are not at all
mentioned, for example, the trade union
movement. The ruling party, the BIP,
has got a trade union called BMS. Even
the BMS demands that the union leaders
in every factory or industrial unit should
be elected through a secret ballot. This is
the demand of the BMS also and this has
been widely accepted by the trade union
movement. But as regards this, there is
no assurance in the President’s Address.
[t is the democratic right of the workers
to elect their leader through a secret
ballot. Another major problem is
regarding sick industries. No assurance is
given in the President's Address as to

how this problem will be tackied. Similar-
ly, as regards the participation of trade
unions in the management, no assurance
is given in the President’s Address,
Madam, in your State the minimum wage
is Rs. 9.50. It ranges from Rs. 9.50 to
Rs. 76. There is the problem of a

NATH
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uniform law for agricultural labourers. |
understand that the BIP is very much
interested in speaking about uniform civil
code. They want to impose it. But here is
an opportunity for them, if they want to
do something uniform. If they are after
doing something uniform, why don’t they
implement a uniform law for agricultural
labourers who are, in fact, protecting the
interests or feeding the entire country?

Madam, the BJP Government led by
Alalji—1 don’t know how Jong this
Government would continue—is conti-
nuning on a day-to-day basis. It has to
manage majority. It is developing ingeni-
ous methods as it has successfully done in
Himachal Pradesh by making somecone a
Speaker in a particular manner. I think
that the office of Speaker has been used
as an instrument in sustaining this
Government. The President’s Speech
speaks about the office of Governor. On
behalf of the BIP perhaps, it has assured
that the Governor’s office would not be
used for political purposes. I wish that
the same approach would be followed by
the BJP so far as the office of Speaker is
concerncd, that the office of Speaker
would not be used for political purposes.

Madam, some people consider Atalji as
the Bhishmacharya of the BJP politics. 1
am reminded of the legend, when Bhish-
ma was on the side of the Kaurava in the
great epic of the Mahabharatha battle,
Bhishma finally fell and he was on the
bed of arrows. Due 1o his power, he
could extend his life for 58 days. I do not
know whether the modern-day Bhishma
would be in a position {0 extend the life
of his Government for 58 days or it
would be less than that or a little more
than that. But 1 wish and hope that the
secular and democratic forces in the
country would be successful in gaivanising
its strength in fighting for democracy and
secularism. Madam, this is the 51st year
of our Independence. When we look
back, when 1 conclude my speech, 1
remember that there were four incidents,
four major events, in the history of our
independent India from which we should
draw correct lessons. 1 have already re-
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ferred to one such event. The first two
events which I have referred to are the
assassination of Mahatma Gandhiji 50
years ago and the destruction of Babri
Masjid in 1992. Interestingly, the culprits
in both these great tragedies happened to
be the same mindset, the same political
force. The two other major tragedies in
the last 50 years which I would like to
recount are the murder of democracy in
the form of declaration of Emergency in
1975 and the Sikh Carnage in the year
1984 after the sad assassination of Mrs.
Gandhi. These were also two shocking
instances of
attack on demcracy and attack on secu-
larism. Unfortunately, in both these inci-
dents, the culprit is another major politi-
cal party in our country. Now the decmo-
cratic and secular forces in our country
should draw correct lessons from these
experiences and we have to guard ourse-
Ives against all forces which are trying to
destroy the secular strength of our coun-
try, the democratic, foundations of our
country. In this struggle, Madam, the left
forces won’t be found wanting and we
will continué to contribute our share.
With these words, I thank the President
for giving us the opportunity to discuss
some of the important issues in our
country.

SHRI N.K.P. SALVE (Maharashtra):
Madam, I crave your indulgence to com-
plain about a new dimension to the
manace of security. 1 am living at 32,
Aurangazeb Road which you know, is
fairly close to the official or unofficial
residence of the Prime Minister. For 15
years, 1 have been living there. Normally,
1 am stopped at the Vijay Chowk for the
VIP movement, which one can under-
stand. Today, Madam, the security would
not allow my car to come out of the
compound of my house. There is a large
jabel of MP on my windscreen. I told the
driver to defy the security. I said, “Let
them shoot us. Let one M.P. be mur-
dered for the cause of the service of the
people.” Not only M.Ps. & no law-
abiding citizens should be harassed undu-
ly. It is important to ensure the security
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of VIPs, more so, the Prime Minister,
undoubtedly. At the same time, it is
equally important that the right of the
movement of the law-abiding citizens
should not be trampled upon like this. I
say it seriously.

SHRI JOHN F. FERNANDES (Goa):
Madam, it is a precedent of Parliament.
The Chairman was coming from this side
and the traffic constable stopped the
Members of parliament from the other
side. Madam, the root cause of the prob-
lem is the Blue Book. The Blue Book
was invented by the British to protect the
royalty and the viceroy from the Indians.
Now the same has been used against us. I
do not know in what statute it is in-
cluded. So they should review this so-
called Blue Book and come with a securi-
ty measure which is workable, which will
not harass the citizens of the country.

THE DEPUTY CHAIRMAN: I think,
I remember in the morning, there was
some discussion in the hon. Chairman’s
Chamber that the Home Minister is going
to come and brief the House about what
he has donc regarding yesterday’s discus-
sion. I will ask the Parliamentary Affairs
Minister to let the House know about it.
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discussion on the Motion of Thanks on
the President’s Address. The issue that
Members have a right to come and speak
in the House and that they should be
harassed by the Police, has take enough
time. Let Dr. Karan Singh speak now.
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DR. KARAN SINGH (Jammu and
Kashmir): Madam, in his Address the
President has touched upon a number of
important issues, but in the limited time
at my disposal I will speak briefly only on
three matters. the first, Madam, is with
regard to population. Paragraph 11 does
say that the growth rate is a matter of
grave concern. | would say that is the
under-statement of the decade. Twenty
years ago, when I was in the Ministry, we
had three projections made for the year
2000. The most optimistic was 850 mil-
lion, the medium projection was 925 mil-
lion and the disastrous scenario was one
billion by the year 2000. We are now told
that we are going to hit the one billion
figure in the year 2000. Madam, I would
ask you how it is possible to produce the
food, the water, the shelter, the clothing,
the employment, the health and educa-
tion facilities that are needed for poverty
eradication if we are adding one Au-
stralia to our population every year. All
talk of garibi hatao or eradicating pover-
ty becomes meaningless if this sort of
population increase is there. 1 am glad
that the Government has mentioned that
they are going to introduce again a sys-
tem of incentives and disincentives.
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I presented, Madam, 20 years ago the
national population policy to Parliament,
and I think there are still some Members
who were there in Rajya Sabha or in Lok
Sabha at that time. Madam, since them
for 20 years, we are told that a popula-
tion policy is on the anvil. That anvil will
also collapse now; for 20 years they have
been hitting this population policy. What
is this, every time a new Government
comes into power, they say, a population
policy is on the anvil? May I request the
Government, through you, Madam, that
we have to give this matter top priority?
It is a matter of great urgency. It should
be a matter of national consensus cutting-
across party, caste, religious or any other
line and it is something to which we must
be all committed; otherwise, we will nev-
er achieve any of the goals that we have
laid down for us. Of course, you yourself,
I know, are very active in this field. In
the field of population education, em-
powerment of women is the key factor as
also education of girls. So, unless there is
a synoptic view—and in the national
population policy we have covered the
entire gamut of social, educational,
economic and organisational matters. I
would commend this policy and suggest
that the Government should very quickly
make up its mind on this issue.

Madam, the second point I would like
to make is with regard to para 35 of the
President’s Address where he talks about
setting up a commission to review the
Constitution. Some reservations have
been expressed about this. I.et me inform
the House, through you, Madam, that
this is a not a new idea. In 1992, I had
set up under my chairmanship in India
International Centre, a Committee for
the Constitution of India and it consisted
of 20 or 25 very distinguished people,
jurists, administrators, political figures, a
large number of organisations and institu-
tions were involved and we came out
with a report in 1993. In that report, we
had suggested, and I would like to very
briefly read what we have said: we have
suggested, “The appointment of a nine-
member Constitution Review Commis-
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sion consisting of eminent experts and
public men to consider in depth those of
the above matters which require constitu-
tional amendments.” So, this is not a new
idea. Many people in the last 10 or 15
years have expressed the view that in-
stread of piecemeal amendments, there
should be a commission to look into the
whole gamut of the problems that face us
in the light of our experience in these 50
years. After all, if a commission is set up,
it will make a report. The amendment
itself, if any, will go through the normal
procedure laid down in Part 20 of the
Constitution. So there is no question of
anybody being short-circuited. Ultimate-
ly, it is the Parliament that will have to
take a decision. But, I think it would be
wrong to oppose a positive proposal
which many intellectuals and academi-
cians around the country had been sug-
gesting for the last 50 years. With your
permission, Madam, 1 would like to place
in the library a copy of the report that
our IIC Committee made five years ago.
Madam, the third point is with regard to
education. It is indeed a shame and
disgrace to all of us that in the 50th year
of our Independence we have not been
able to fulfil the Constitutional impera-
tive of providing free and compulsory
education up to the age of 14, till seventh
standard. It is a very painful fact that
there are more illiterate people in India
today they were in 1947. In total number
they are more. The percentage may be
less. In total it is more because of the
growth of the population. The total
number of illiterate people in India today
is more than what it was 50 years ago. |
would say if there is any massive failure
in the last 50 years and that cuts across
party lines, it is this, except in some
States. I see my friends here, for exam-
pile, from Kerala. The southern States
have done much better. They have got
total literacy. I think Karnataka is also
joining that and Tamil Nadu is also join-
ing that. But, in the rest of the country it
is not so. So, top priority has to be given
to the eradication of illiteracy. No coun-
try has ever become great, no “country
has ever eradicated the poverty barriers
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without eradicating uliteracy. If every-
thing else is to be put on hold, this one
Constitutional imperative must get the
highest priority. Madam, while on educa-
tion I would like to draw the attention of
the Government to the UNESCO Re-
port. The UNESCO set up an Interna-
tional Commission on Education in the
21st century. I had the privilege of being
the only member from South Asia. We
have come out with a report which deals
with the whole gamut of education. The
report is called ‘Learning the Treasure
Within'. T think that is a very evocative
source because ultimately the source of
our learning, the source of our illumina-
tion is within us. We worked for three
years. We, 15 of us travelled around the
world and we made this report. Unfortu-
nately, nobody in this country seems to
be aware of that report at all. 1 have
been writing to the Ministry of Education
to come out with an Indian edition and
circulate it widely to every university in
this country. May I commend this report
also to the Government and suggest that
when they make their new Education
Policy they take congnizance of the very
important matters that are mentioned in
this? Madam, all these poinis can be
developed in great depth. The final point
that T want to make is linked with educa-
tion and that is erosion of our value
system in this country. Unfortunately.. 3
R qea ¥, 34 W 498 @ T ¥ There
has been a distortion and 1 will give two
or three examples. There is a lot of
Sanskrit mentioned here. 1 am very glad
that our friends mentioned it. Satyameva
jayate is our national motto. It comes
from the Mundaka Upanishad..

Now, instead of Satyamevajayata,—
truth alone triumphs and not flasehood.
Now it is

Fpm g wEd A g w4

We find that the whole thing has
changed. Vasudeva Kutumbakam is
mentioned on the first gate our
Parliament House. All of you when enter
here every day read.

% fo: 9idg MO e WE
SR § TG
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“The world is a family” has now
become

Emaltivi

The family alone is the world.
faow ¥ W& 3@ fag, FE ofia’ & Ay
ael, A T W wg ¥

Bb rowan Mahavir, Bhagwan Buddha,
Ashoka and Gandhiji always said 3w
gl 9 What has happened? Now it is
fea v #d: At every opportunity in this
country we burst into violence.

THE DEPUTY CHAIRMAN: Even in
the House. ...(Iaterruptions)..

DR. KARAN SINGH: I would not
like to say that, Madam.
...{Interruptions).. But the fact is that at
every opportunity in this country we
burst into violence. It is very astounding
that two boys fighting in a shop can lead
to a riot.

THE DEPUTY CHAIRMAN: There
is no tolerance. ...(Interruptions)..

DR. KARAN SINGH: So inflammable
have we become. So great has become
the anger in our collective subconscious.

“ag gam, T e

The Rig Veda says, “Work for the
welfare of the many and the happiness of
the many. That “&3R gam, &R ko'’ |
has become work only for your own self,
your own community, your own religion.
What is this? Ours is a great civilization
going back to the dawn of history. We
have provided these great ideas long
before any of the other religions of the
world were born. And, today, we find in
our country a total deterioration of moral
and spiritual values. That is not what
secularism means. I am sure. Even my
friends from the left will agree,
secularism does not mean an erosion of
moral and spiritual values. Secularism
means—Fawd WA a full and equal
respect to all religions. 1 would suggest
that a bold step be taken. For example, I
have a book here which I placed in the
Library. It is called “Unity in Divessity.”
It has quotations from every great
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religion on all the major issues. Moral
'and spiritual values are not the monopoly
of any one religion. Every religion in the
world, without exception, has these
values. Why can we not, at least, give
our young people one book which shows
them what the great sages, prophets and
saints have said. We are so obsessed with
secularism. We have thrown out the baby
with the bathwater. We are terrified of
doing anything because we feel that if we
try and propagate moral and spiritual
values, we will be accused of being anti-
secular. We must break out of this mind-
set. It is this mind-set, it is this negative
attitude of secularism, this anti-religious
attitude of secularism which is never what
was meant either by Gandhiji or anybody
else, which is responsible for much of the
tumult and turmoil in this country. This
Government has come in a lot of hopes
and expectations are there. There are
apprehensions also. It will depend upon
as to how the Government functions. But
if you are able to innovate in this matter,
perhaps, you will be making a very major
contribution.

Madam, finally, after all the heat and
dust, tumult and turmoil and conflict and
confrontation of the election, we should
now settle down to a period of
reconciliation, a period of good
governance, so that we can tackle and
problems that the vast millions of this
country are actually facing. Enough of
politics for a while, enough of
confrontation for a while, let us get
together, let us work together for the
greater good of this country and I will
conclude my speech with another famous
verse from the Vedas which exhort us
that we should all work together
regardless of our differences. Let there
not be hatred amongst us.

TEAG WEANE wedd e |
el Wamg weRe Raeea |

9ER |
it frdal g egd® (s owRw):
FEadfs TR, W g3 den % fag &
aqq fm, 3% fae A s wg @ ST
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§1 8 T wefen Ty R ¥ S ¥
wadd % w uftua g {1 I ol
qEd A g Rig el 3, A wow %, ww
&% Wfe ¥ /5 @l wods o wfey, I
§9 ¥ 7gd ¥ 99 IR Y1 I9% IR N
fom B g e fig R, wfwd & YO 3
W} aga waTeE S W@ W @ ol Wi
& e 30 Ik Wgm ¥ g W e A
W 30k g W 3 g, T R
T 3 5 faedt o ol 3R =, ¥ 3 W
@

e, N W@ & i WA WA W 9w
e a1, wewew f [ 3uR W @A e
N 1 3t T ok fig St ¥ 3l F Wy
T e 9 B § ok ww w fe oef
¥oa v % fou W ¥@, a® @ ww R
T & S % R, i, SR ok
gifas dfiadd F faw ok seF fom =
A ¥ 30 § FR R W A W o=r
I A o s wo R Ty W W
sfien 3, 3 R T wER Y SdEE,
am we & WA w@ 41 AY ), Ivmeh
miiew, fedz, Tgem, fde, o Q waw ¥
% I W s el @ Wi
% § ol vegm = W ¥ AfF A s
T A FEll R 9w g AR W @ gE
3 5 S 9 FW A @ Y, 7% W QU
A g 3, @ few-f Rk € @ Fe TE
W g o ¥ A ww § R owg R
qefaFar F qiEEs 3 WMo § R g @
T i TR-aR 7€ F@ W W} R 9% S
v o & AR ¥ ol Ik a ol
& afivmeer ¥ sk Tud awie W e
et W # ) A ooy mH W ¥
¥ & faar A 9 WA wmw R oSERw
frwa firen, AR A wmgan § fo Rl 9 o
R frd A foon @ 98 R S o sl
su% wedfidl @ firen ok wg W@ W WA
a1 felt o B W ¥ il A s |
g = o B ¢ v & # ok
sifeq o v swam I8 2 R S
T % R The electorate has given its

verdict. The BJP and its allies have won
unitedely. P8 ®& o, T W @ IR
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A wfte wR o% T 98, 38 G oW A
¢, Of 9@ 9% 39 T W 5E @, ¥ wwa
t A foan o faega W@ R W
w4 i ¥, o g A e ol 3 samn
faa T8 & ¢ A @©lE, 3@ @ sfoaf
FN 9@ F qpeld & s X wa {1 Ay
fRe ¥ fr odl = AR olan 3§, SR
oz & wv 98 §1 feg@, i, ag @
= & AR B ag o F@ own, ¥ 3EF afaw
feda % 380 a1 e, Su fA agd @ we
TR amm A sa Rl
3 srwEm N W R fedz A I wedt d,
A fema 7% ¥ 6 AR R @ w0
a3, w9 ¥ ¥ fe g aw v TN W
A R, 6 O W N ¢, A e 9 '
ot FER W w3, w3 e |e
3 3} 36d o v &g feg 9@ I—amn
D A, PR W R g
H THR ¥9 W Y, IR R e s
I T T A frmn ¥, o s gl R
o 2, A wema § % we v ok e @
3N zwa w W TR T g & T 9
T w1 fF fafera wet ok & ¥ A
o ad & X, 3w R 3.00 P.M.

¥ g, ... 36% GEw d @ A wgw wgm
meEd, ge &€ T § R oug s Sz
ot ¥} wuga § B 9E = W AE
afer T A0 T W B W ot 81 TR
@ Pife Aw A+ wy & wR T
® W ¥Ea PEE & g e b e
T & AW Fa@ Qe & g T e
o g WO F o fom @ R W A |
% fay R ¥ ol vpafa s ¥ i @
3k T vee e ¥ 1@ ww fw } W
F I fE B w9 w9 A |/ AER
3 =9d AR IR @ Sm S wAN A
1) @ gam F X W ol it o W W@
3 g e Y v wEgT %
firaw & 4 R ofw R Hfefrgem ek
fd o R ifhgee @ aa s i b,
aft wam gu b ¥ fof 3§ e
W F dm W) A sewes § O aEes 9,
IRy AE ST YA
fr 50 wu & 2@ 3 fe ux i ogw wfa =
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TR, e A A wa ik w4 7 )
X ared PR w0 W § B e
sk “dfnfae, ¥ T= Som-Ee PR
YR % A g ¥ 3EE 9D @ A o,
¥ 37 7 9 wed ofF 3w & TR @l
% wm ma § ol gpala S ¥ fwmw 7 R
o T & W A ¥ wu wded e
A W @ g 1 T R 3 off wR MW
v fomm 3 o wied wvm ¥ W
Fem-aEm # W o @ b sk
& =afw, TR 9% wed ot 99 A wonfer
i fourg Srem-srem § oA A wa R
e A N dz-miz dw fRw oW oW R

i, e TR 3 TR T fF T W
ool W FW v aeE Y e t B wm-wm
® EpER A sk wewm awd
Y UR & WEu ¥ e 3 Rl ®
REiel ® e A fem T e @@
i @ w8 T A A 38 e Al ™
s St ¥ e X T 9@ W I W
Fet T 1

Tl @ A A Al ¥ o ww ww e &
30 HE 9E §1 S oF Tx A6 0 A IE
e e PR tsh T m g = &
g T € € A fawra vz W
R 319 98w @ W R, JW w wew
Y, o T W W ) T R A
3, s off ¥ weh W oW TR

TERT, T S0 WE % FIRH W P HH
A yEom # S wR Avve w@e sk
pafa S & afor @ wl ek WO R
LCR TR R o R B R R
O O 3 | 9O, I 492 W TN IR
TR T A I T - 4w A wgw W
Fd W WO 3 G W e

A I R W a s e e
ARIEmiTTA e R
T a9 ¥ R AR R F dagERw
= waE e Tt it W=
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R 8 e T Y O aE #md € fR
—3g3r | TR i Y o TA-geme % Wey i
7 7 g YR TA-TIRNE M M| F@
T, e o A9l AN, IR w sa ¢, T
ST 1 A W WA g € 9 e
B} WG G LW R R e W g
W o Fgd ¥, oW weR § W § oo d
fF Ao @ A 3, FEeh @ A X W )
FEIHE e oA ¥, ¥% = o R, T
e B & Fraw af qlgn & v =<oa &)
I S Wil @ a8 @ sfamem § F wHga
{FReTEPN ARk e
¢ v T ¢ w0 A R s
7 ¥ A Qo frEdl § 98 S TR, 9 a8
W FenE WAl @) R Fed
erifore & at ¥ = o A A www, A Q@
G T o W o aEa g N F 9
W TS AE A, W TEIE A IS
ffem gfafid ¥ Rafdd ® w=fe 59 ©@
HM FAHTE ¥ 1948 T g, F9 &6 3@ W
FEREWART A § 1 R G IER [
Fuimadews A PN asa @
7Y 4gl W ol faa=a # 9m 99 stavgeedn
T4 ¢ ok 3R 9% w1 WA & fF aRde s
o] YR WES ¥ & & o AR am aw
T @ T W A § I AR wa a
A B 2 W=y ¥ R N dwger W §
W@ mdgwm W P T fEw
3o W wa a9 §fewm gficw @ % wm
TR w0 ¥ IR Rw % o wER & A
I Ffwe ol & T e aTE R s
&9 f aae 99 % § 9w 39 R
I = el § 79 A 7 Jagen
Toh IWE 98 R SH-O9ger @ s R el
FmtvmaiF e ca R wIH
ITF O H A T TR T o R

P ATHYRe F AR W NN T v
Toy ¥ w1 W) fRC R wefaea T S %
Foctferdt  amemd d @1 Sfew TR A AW-Q
TR SITYH WE W gE ¥, S o e ok
RA /AT g0 wEde W@ ok IEy wmy
8 STReTReTme W IEd W wg & o
U FeRa wHNYHA 81 ¥ smermenwe #
W A oF Ik v R owE ogw g, A
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aow & & sewmerme t ity fiva @ R W
@ =i % o ¥ vima @ A Y el @
X AW foy Fe v g B ARk #
ACTHTEe q WS g, §&fts aa @
e WA ¥ AuE F fEd W ww W=
o fad §9m § it w1 — wgod fead
TG GG L.......(HFEA) Y aad 98 W=
® gAY Amm § 6 s smeE ) we
MTH TH B A IEH AW A @

T W § F 98 ok FR wen g fe
| W ArAEA I ¢ e T R
fF ga R1 379 R foRY swiAmev i,
W o | A g F 99 fam v o,
wh @ % A A g9 oRar @ safim
I e wngd ¥ o w1 @ smEed ¥ s
o & T wdEd, R e d e o
aVIGREA @Y, @ ag g 8 3 @
W @ ‘Paramashivam, a fifty-year-old
popular social worker in the city’s slums
was returning home after taking classes
for poor students when he was attacked’.

X g g =l S Y W W A wEw:
a3 ol W ¥ 39 uF weEd ¥ R
ad gt ? fx TR we WA Y F@ R W
FEfRT RINEA 01 it TR W & smw
R W R ¥ 5 FRfes Rewore @
™ Am e Fxfea sdfgm & &y
AR F D AW, qE WO €,
TR B | ST Wed 3 ok Ty @ Rt Y
a5d  WH I3 E A N fAg 98 Gva R
9 Hifgg v ¥ R § 3 gl w oS
e fomm % S R Serg g ¥, I S
Hqt v d o o L (EE s
dem AN PR AR oD
@ At W A R g § sk I wesl
T R (egaEM)...

Aty 9gEd A, 7w ewfy
HM g T W o fuk dg ¥ fE
... (Fag)..

off frelrad g wqdd: den, Am A W@
o fr oM @ g¥ wEEm AR

FaEafs: T W ¥ o Aw
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ot et s g & faegpe 9 f
R R W faw, § age @ 9 wEw
FM |

Iqawly: A Ry el PR ¥
3N IR WH TE E NN BEE W
RFTM R/

i Geal o wgd: R, B e
% T gon ¥ ok & b ek & & wdan
= &

Az A T GW Ry): v @ &
R fEGR

& feat e wgER: s 84 @
woR i § g@ g

AN FeR R T R 99 e ¥
TR TR TS T IW ¥ | R TEW WEY H
o it A fedt @ T ¥ AW A9 T

st el T agd: fem, W ¥
Gy ¥ § wga ofvs I e www WiE
T W ¥ A I aF IGF GaY ¥ TR D
frar 1 &) S WRA 7 oW RS
&=

st gfe v famem: fewe wt

sft Bt g S ey gy @ =@
ferga 3 W e ¥ ofF Rwgr sl R o=
wd | fmen wed, 19 @ga fagE oA
M O N9 WY w5 # A g =
s o wed @ 37 39 figdT &
v ¥ it i wm W A & R =
® ¥ W ok 99 W WA W
e e ¥ 9y ot dow Redw & an i
qE Y D FE A A o ST TN B
R 31 % Rodw, ofuew siw siefd,
FEER H A wgw g IS L, W I A
3 ¥ ol TR S e AR & Ry
Tl & @ fadha ®, s ofis ¥ afuw
frere 0T oTawEE ¥ WEW N ST B
W T R g ¥ o S8 8 % 9
aw Femfin @ @ % wafm & @ &)

I Ted I 9gd @ ad w — e
R, Tz, oficr Qaet 31fz Afe dfiors
A & 3G B WA A €S ) ATy
% fevded +vH wEn fFa o w o
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3 N AT TR A EFW T SR oW oW
s gl @R A I oW @ R
o (maaR).. i wga Sfew W W
T A | Y v § R Soe 9 5w 3
M A E IR WA A R f
SER O & A @ W ol e e s
@& suw 3E HaoW @ 0 fE /oo '
TR T &R 8 O € R o G e
EEN W afes © dfum faww o 9y
frar & 9feq| @ 380 foad =% wew
FA AW A @ ¥ & ek
el ® wEr g fafA o wa sl R
W TR RS w ¥ Am g R ag-ad T

el wed T4 W R 3T ¥ GE
“1 regard it as the salvation of

the country. The Swadeshi move-
ment ought to make us self-respect-
ing, self-reliant, self-supporting
and, last but not the least, manly.”

A o oW wEEd W o wEEnt
f |

“The Swadeshi movement ought
to teach us how to organise our
capital, our resources, our labour,
our energies, our talents to the
greatest good of all Indians, irres-
pective of creed, colour and caste.
It ought to unite us, our religious
and denominational differences not-
withstanding. In my opinion
Swadeshi ought to be the common
religion of united India. Swadeshi is
an approach. It is a psychological
dimension. It is an attitude of
mind, which will condition the mic-
ro and macro policies as well as
directions in the programmes when
they are incorporated.”

Aem, & uh i FaeT sgedtesle & Taw
# 0 e ) A9 W 2 W@ ¥ el
T = fF 39 AR-SR S AW o A
FoA T FEN @ § R oww aw w
g e R B
gEEd w0 W T oW 6 e W R @
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@ o, W= AN ¥ A3 A — e
et & s wwE Ok § — +ft o o
fram ® forn @1 f ok wegededde @
N % T WA ¥ I e W TR W
g ¥ =% s Rowvim ¥, @& @
N €7, SN 4 TR a0 — PlaeR F
Wy % @ @Y ¥ e B TR W 3
A R F G R T A &
T@ FG — FAOENHR IF @ Rg@ A A
T wea § I I R N ol Y v B
e ¥ S Am o A ¥, % Gy A oft
e #th | e wa & Wy @ 3g o am
T W — W& B I Wm ad e
#, W wa o Y v A Ry S g
—~ A NgEg e — TR w
oA T W g | W IR P od T 1 A
M wand @2 9 W w5, W v
TE | G TEE B2 RS Teee ) o
Porw W B o fom & a3
R @ wiet 8 ) o @, =
g B 9y, RidA SRR v
& =) & e s s S # g

IqaafY: |SgEd WRE, I AW WU W
aF & [

oft Breialt e wgEd: e, qR @ e
R X A A TW W W §) R, W@
Gl % wgn ¥ TR A M ¥ ok M
wefrEd e § B ¥ 99 gug W, gEe g
Serr 1| TE T K B/ A e w €
B wg 5w W N Y TF o B 9
s 3 & s S WS YRR 98
w3 A wE el % Rraw 3 T =
wei 3 W@ ok ¥ ok W@ wdt § W
| fo=a W v 3w W A R #
& T W T AR 1948 3R 1950 ¥ W
& w3 werfral o Tm A R T—wiv o2 SR
¥ faefaR ¥, faq TR WW 3 93 # wem
e W awe fem ma 3.

DR. KARAN SINGH: Madam, the

" State is Jammu and Kashmir and not
Kashmir.

SHRI TRILOKI NATH CHATUR-
* VEDI: Sorry. 1 stand corrected with
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apologics. Tl T® o W = A 1 W@
R A fem § Wl o wR el w
g W st o @ T wF
FreTrRA—aeTvA & 78w, sk 4
A Tl g @ T 3, IR IR W W
33 % ¥ w0 ool wew 3 Eelw W %
R A T, O WAE BGEE ® R A
=1 3R O Roww ¥ W A Rt age
R lomi{Fasalidm
F w0 § AR vag wew W R
w7 R R R, A v S wE S
7 SR 70 Al W R Aew R ¥ o
| W TN A A arwm ¢ R adifes,
e ks ¥ W Rop few § sl ¥
TR AR R A fm R
o fadw ol @A ¥ A wew wwam R R
Feqer &w g 9% v TRA & wRw @
PO RETER AR R A=
4 ¥ IR T ey T b 3 SE wE =
wi fad e B9 fdeqw gen 3k W
T o gagmEm & 3 @ Rz W sk
iy 319 sht PEEATER N W@ @ I I
¥ aipa O W fgg BRT ¥ T s
T BN 5 I WAG R SR A WA W AR
9 @ Ot N W A e W R e
efere @l TR @ REnle” | W)
T8 7 38 W % vl % R e
W, T wWE A A g e

Prem % Wy ¥ A @™ R 4
sei-Tw W Tt ¥ B T W e
G | ¥ WEFR A Ug B0 6 W W W
T B, B B0 3N o wew 3 A
o FgL..

THE DEPUTY CHAIRMAN: Your
are speaking at the cxpense of your
Members because the time available is
limited. (Interruptions).

st Bt g wgdd: dem, A @ e A
TR+ §) ¥ wew 9w § R wgw 19
eREFe IR M At sw d
v faw A W W aww €, AR TG
2 ¥ QW § W S d v o S
oo § & # o o T @ 99 an
FTA MA@ wmtcwm
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fezeR ok ey & MRzt o 21 & FEw WA
% fr 79 38R figm 2 92 ¥, figm @ o A
2 3R o 3wl & § F=m o 7 Iw ¥
Fro from & o WW R, aud @it #
Taw 3§ F e we F ww a5 9w
frara 35 6T 41 4% @ @ qF WA =Y
ek 1 IR 9 W e, T v ¥ fed
3 frelt w9 % oW ¥ ¢ foe oW P o
o 2. (EEm).

THE DEPUTY CHAIRMAN: I think
I have to stop it. Mr. Chaturvedi, I have
to call others. Do you know how much
time you have taken? You have spoken
for more than half an hour and your
party had given you only ten minutes.
Pleasc allow others also to speak.

st B g R den, @ IEW
I FHG T § | . (STEuE).. R
T 1 fr I el W wi, IR Wl
o ¥ R A T Y, i w
Wi ge an A o Fw v ¥ I
a2 L. (EeR).. R @ ¥ e
&W... (Tag)...

oft Tz e sl (fw): wE A A
X WA ..(EOW).. R fRm @
(AR, W O A R W AP

oft Brent g wdd: 25 oRgER, 1947
...(SAFEH) ... TR TP W@ a0 T X
R o2 31 ¥ W@ wine god 8 s 9ma
§, T FeW wEw § % I apE W
fh 3¢ 9 2 & ToE I® FW IAA @H A
FaEEA ¢ .. (FEaE)... T W M &
mia i

gl wgad @ wha

R il e ged: S & et 3
amd A (zmEaE).. N wa A R A wy
Wy sty acd ¢ fF T
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THE DEPUTY CHAIRMAN: 1 think
that the BJP time has almost been taken

Klofs F-4a
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by Shri Triloki Nath Chaturvedi. Shr
Gurudas Das Gupta. Mr. Gurudas Das
Gupta, there are two speakers from your
party and you have just fifteen minutes.

SHRI GURUDAS DAS GUPTA
(West Bengal): Madam, if I have that
much time, 1 will consume it. (Interrup-
tions)

SHRI SURINDER KUMAR SING-
LA: Madam, today he is speaking from
the Opposition benches.

THE DEPUTY CHAIRMAN: He was
always in the Opposition.

SHRIMATI MARGARET ALVA:
Madam, he had been gagged in the
previous Government. Now, he is a free
man.

SHRI GURUDAS DAS GUPTA:
Madam, 1 don’t seek o answer the politi-
cal insinuation being made by some of
my friends, who happem to live on hurl-
ing abuses only. Madam, I think we are
discussing not a Vote of confidence. We
are discussing the President’s Address,
prepared by the Governmeat, chartering
out its own policy, in a concrete national
situation. The national situation is one of
galloping economic crisis, hardship of the
people, mounting unemployment and
growing impatience of a vast multitude of
people seeking a change in their lives.
Madam, 1 am sorry, while thanking the
hon. President, I feel distressed at the
speech delivered by hon. Rastrapati Ji. I
feel disappointed because it is full of
jargons and slogans, it is full of rhetoric
than being able to chart out a concrete
path, seeking to bring about changes in
the world around where the lift has
become miserable for the majority of the
population because many of the political
leaders only cared for themselves and not
for the people and the nation over the
last five decades since India became inde-
pendent. The main question is that the
political system in the country had been
lagging behind the national task assigned
to it by the national movement. It goes
without saying that the basic human
rights in this country have been grossly
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volsted over the years. Who is to be
blamed? Let us search our hearts. We
blame ourselves for BJP coming to
power, Fifty years of freedom, successive
Five Year Plans, growth rate between 6
per cent to 7 per cent, sustained
economic reforms, inflow of foreign funds
had failed to usher in a better life for the
majority of Indians. Right of the people
for a decent life has been violated with
immunity. Right to job, right to live,
right to have a piece of land, right to
minimum wage, right to werk without
diserimination, have been gressly vie-
lated. That goes without saying. What
has been the effect? The eifect has been
that social tension is alarmingly on the
rise in the country aad there is a gradual
impatience that has gripped the masses
for a change for better.

Madam, let it be put on record that
such failure of the successive Govern-
ments that ruled the country and the
failure of the political system to bring
about a change for a better human life
has brought the BJP to power. Madam, I

am constrained to say that the Presiden-

tial Speech really fails to reflect this
fundamental complexity of the critical
Indian situation and betrays a total lack
of realisation of the mature of the task
that is ahead of the Government that you
sesm to have formed. There is a total
lack of realisation and an absence of the
reflection of the fundamental characteris-
tics of the complexity of the Indian
economy which is in a critical stage.
Madam, the Speech of the hon. Presi-
dent, is, according to me, a political
camouflage than am honest undertaking
of a national responsibility to confront a
critical situation that the nation is facing
today. Is there anything concrete in the
Presidential Speech? The most concrete
thing in the Speech is an assurance for
setting up of committee for setting up a
number of committees/commissions, and
an assurance to evolve a viablc national
policy on a number of issues, but there is
no political desire reflected to bring ab-
out rapid economic, political and social
changes that the country barely needs

[RAJYA SABHA] on the President's Address 100

today. Madam, this strategy of setting up
of commissions/committees is all well
understood in the country. Whonever you
decide to shelve an issue, whenever you
are of the view that you should play
with time, whenever you want to dupe
the masses with synthetic tears, there is
always a move to set up a commission or
a committec or to make a loud promisc
that a national consensus or a national
policy would be evolved. Madam, it has
been most despicable on the part of the
Government formed by a leading national
party, the Bhartiya Janata Party, to say
that it needs a commission to determine
the backward areas of the country. What
a joke! Madam, what has been mos-
talarming is that there is a total silence
on the serious economic crisis that the
couatry is facing today. It is most frus-
trating and disappointing. It goes without
sayiag that the economy of the country is
in a state of deep economic recession;
decline of economic growth has almost
reached around or less than five per cent;
agriculure is registering & negative growth
of two per cent or even less than that;
industrial slow-down is around 4.5 per
cent; export is recording an all-time low;
fiscal deterioration is boiling down to
more than six per cent or e«cn more of
Gross Domestic Product and debt repay-
ment has been unbearable. Unfortunate-
ly, the Presidential Speech appears to be
completely silent on economic fundamen-
tals of the country. Why is there this
dangerous omission?

It is a calculated manocuvre to cover
the truth that the coalition has no
cconomic policy or an understanding ab-
out the crisis that the economy is facing.
May 1 suggest that political opportunism
breeds theoretical anarchy? May I suggest
that unprincipled patch-up stands in the
way of the formulation of a coherent
economic policy? May 1 say that the
coalition is completely incapable of facing
the challenge that is before the nation
teday? The bundle of contradictions that
the alliance represents today, the pre-
sence of turncoat politicians, the involve-
ment of established corrupt political per-

o
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sonalities, the dubious methods adopted
to win the support by dolling out the
exalted office of the parliamentary sys-
tem. The premature nominations are de-
void of any moral standard. It has further
compounded the critical crisis of immor-
ality that has been pervading in the
society. Therefore, 1 am constrained to
say that though the BJP has won elector-
al majority very rccently, it is being
disowned by the majority of the popula-
tion of the country because of what it has
done during the short tenure of the
present Government. Madam, let it be
understood that when many of the politi-
cal parties have failed, the BJP has come
to power. It has been most unfortunately
looked upon as an alternative by a minor-
ity section of the society. But it has no
?Ilernativc economic policy, no alterna-
tive social policy, no alternative policies
to bring the country out of the crisis that
the country is facing today. Madam, tak-
ing this opportunity let me tell this august
‘House that secularism is not the only
national agenda. It has been provided
beyond doubt that the growth rate has no
functional relationship with the quality of
human life. The higher the growth rate
the better the human life is not a reality.
Therefore, the question is that the
economic policy must be recast to bring
about a change, a change in the quality
of human life. But the BJP, as we see it
today, is incapable of bringing about a
radical change in the economic policies
that the country had been pursuing ear-
lier. Madam, I am constrained to say that
the reforms initiated by Dr. Manmohan
Singh and carried forward by Mr.
Chidambaram had no human face, 1
would like to know from the Bharatiya
Janata Party what its alternative is to the
policies pursued earlier, which many of
us condemned as an economic policy
without any human touch. Swadeshi is a
small word. Swadeshi does not take into
consideration the question of augmenting
India’s national resources and giving the
people a natural and reasonable share of
the additional value that has been pro-
duced. Look at the economic crisis. More
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than six lakh factories are clesed. Lakhs
of workers are thrown out of job. Lakhs
of people are unemployed. The provident
fund is being looted. Unemployment is
galloping. Will you follow the same poli-
cy of jobless growth that was followed by
your predecessor? That is the question.
There is widespread and rampant viola-
tion of labour laws, Gender discrimina-
tion is practised with impunity. Evea
maternity leave is being denied. Agricul-
tural worker’s wage has fallen below the
minimum in most of the areas. The tall
claim of green revolution is completely
shattered. The steady decline in agricul-
tural production compelled India to im-
port foodgrains from outside.

THE DEPUTY CHAIRMAN: Mr.
Gurudas Das Gupta, your 15 minutes are
Qver.

SHRI GURUDAS DAS GUPTA:
Yes, Madam, Kindly give me a little
more time.

THE DEPUTY CHAIRMAN: No, 1
cannot because 1 don’t have any time of
my own. It is the House’s time. Your
Party’s time is over.

s Frelrad o wgd: 4 fk § wW W
s

Iymsgfa: @, A fre o Bk WiE

SHRI GURUDAS DAS GUPTA: &,
kzm @ fme # S€ @
Give me five minutes.

st freda wa ogdd: S & R

THE DEPUTY CHAIRMAN: Okay,
five minutes.

SHRI GURUDAS DAS GUPTA:
Thank you, Madam, for your generosity.

SHRI RAM JETHMALANI: You put
your anger that side.

THE DEPUTY CHAIRMAN: The
building of policies and ideologies takes
about an hour.

st fa won: w wfim, 30 T
TR IEAG Rt R R
A R s RAIR Y



103 Motion of Thanks

ot Aol i wgdd: aw A aw W@
IR W W w|

THE DEPUTY CHAIRMAN: I don’t
mind if he looks at me and says that he is
angry. It is okay as long as there is peace
in the House.

SHRI GURUDAS DAS GUPTA:
Madam, what I am describing is the truth
and fact that human trust has been the
greatest casualty over the last 50 years of
India’s freedom. Therefore, the question
is, if this aspect of the problem has to be
looked into, there has to be a change of
the economic policy. Madam, if I look
into the speech of the President’s unfor-
tunately, there is no reference to the
public sector, no reference to their fi-
nance problem, mo intention to revive
and make viable the public sector built by
the nation over the decades. There is no
commitment for enactment of laws for
the agricultural labour which the entire
nation stands united. There is no commit-
ment for land reforms for which our
forefathers gave a commitment to our
farmers. Madam, vital national issues
have besa ignored and, thercfore, I am

- constrained to say that the r today
is not only from fundamentalism but the
danger today is also from Govt's deliber-
ately not taking earc of the vital human
problem of the country. Let it mot be
forgotten that she bungry people are
always swayed by the chauvinistic slogan
and by the religious outcry. ‘Therefore,
the most important question is that there
has to be a change and in order to bring
about & change, there has to be a politi-
cal commitment. I am constrained to say
that the Bharatiya Janata party does not
scem to have that political coavictioa. In
order to fight for secular values, there
has 10 be a combined strategy of tackling
the mounting human distress. It is time
for the mation to find out whether our
failures have coatributed to the rise of
fundamentalist forces in the oountry.
Madam, against this backgrouad, let me
put the, question straight. Can s Govern-
ment with multiple power centres, caa 2
Government being suided by split poli-
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tics, can a Prime Minister enjoying di-
vided allegiance of his colleagues, en-
countering contradiction between localism
and national perspective, bring about a
change in the country? There is more
than one power centre. Since there is
more than one power centre, there are
bound to be parallel reform move, there
are bound to be contradictory forces at
play there is bound to be clash. Already
the sign of it is visible. I only have
sympathy for the Prime Minister because
already, within a few days, he has expre-
ssed his desire not to stand for election
the next time.

What is the sign? (Interruptions)

AN HON. MEMBER: This has no-
thing to do with what is happening today
...{Inserruptions)

# foiek wuw W wR o= W
g oy W W TR o Dt W@ @

THE DEPUTY CHAIRMAN: Let the
Prime Minister answer.

SHRI GURUDAS DAS GUPTA:
Madam, it is because I feel that the
internal contradiction and play of eon-
tradictory forces within the Government
itself has already made an impression on
the person who appears to be the unifier
of the Govt. The present Prime Minister
is only a transitional Prime Minister of a

g

transitional Party because the party has °

not been able to grab power single-
handed. It is since the party has not been
able to grab power single-handed sinee
the party is in need of alliance and
partners, that the present Prime Minister
is in office. Otherwise, somebody else
with a stronger commitment and undi-
vided allegiance to poly-centricism might
have been taken in.

SHRI RAM JETHMALANI: Then,
there is a need to look at the Constitu-
tion.

SHRI SURINDER KUMAR
SINGLA: Yes. I am coming to that.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Mr. Singla, you have some
mere speakers from your party.
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SHRI SURINDER KUMAR SING-
LA: Sir, I won't take much time. On the
economic policy, T would like to say that
almost every major political party opinion
in the House has welcomed and accepted
the economic reforms as the possible
choice for this country to have a higher
rate of growth, a higher rate of growth of
7% to 8%. The past experience, before
1991, was, there has been a Hindu rate of
growth from 2% to 4%. There has never
been a phenomenal growth rate before
1991 when the Congress Government
adopted the economic reform policy. On
the very first day, two major things had
haj %d. It is for the first ime that the
Iridian State started trusting its. own peo-
ple to undertake economic activities and
economic entrepreneurships. Earlier, it is
the State and its various public sector
institutions which performed the role of
an entrepreneur and the country realised
vast wastages that occured with public
sector and other Government institutions
wasting national resources. It was thought
let those resources be given to private
hands. They will generate wealth gener-
ate jobs. That policy worked wonders and
it was a right tract to undertake economic
reform programme to end poverty in this
country. Now the BJP manifesto and the
National -Agenda for govermance men-
tions ‘swadeshi to be also a part of
economic reform programme, one would
like to know that it means. 1 happened to
talk to a senior ‘lékder of the BJP. I,
asked the HRD Minister, Mr. Murli
Manohar Joshi, “What does it mean?” 1
raised the issue with him. He said, “You
restrict the entry of foreign capital, or in
the first phase restrict entry of foreign
products, and then you increasc the im-
port duties.” These were the three com-
ponents of swadeshi that he mentioned to
me. One the one hand, he says, restrict
the entry of foreign capital, on the other
hand, the BIP’s clection manifesto as
well as the National Agenda for Govern-
ance talk of infrastructure growth with a
foreign capital. If you need 200 billion
dollors for infrastructure growth, from
where will this money come? Only fore-
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ign capital is likely to meet-capital re-
quirement for infrastructure. As you are
not willing to mobilise domestic industry
or domestic savings, say, by giving the
insurance sector to the .private sector,
which can give a large-icale and long-
term finance for infrastructure growth.

The fact of the matter is that the public
sector undertakings in the insurance scc-
tor could raise only about Rs. 80,000
crores during the last fifty years. Our
view, the Congress party’s view, is that if
you give it to the private scetor, then in
one year alone, you can arrange
Rs. 80,000 to 90,000 crores of savings
through insurance. Similarly, other sav-
ings plans of India could really give
enough funds to finance the infrastruc-
ture. Now, the fact of the matter is that
this is not happening at present. If you
need infrastrueture for a higher growth
rate, say, 7-8 per cent, as the National
Agenda for governance mentions, it re-
quires global funds. They say that if you
allow global and foreign companies, then
Indian companies, which are still not
ready, may face the worst competition,
and may not survive. Here, I would like
to tell you one story about American car
industry. All the Presidenis of America,
in the last 20 years, were approached by
the American car manu-
facturers t6 put a ban on import of
Japanese cars. But, nobody heard that.
Nobody bothered. The Japanese car man-
ufacturers captured probably one-third of
the American car market.

In the process, what happened was, the
American car manufacturers improved
their  efficiency, increased their
competitiveness, and they were able to
take on the Japanese car manufacturers
on their own ground. This is what one
would like to have.

The only point on which one would
agree with Joshiji is in regard to the
import duties. When the United Front
came to power, Mr Chidambaram did
rush a bit hastily in reducing the import
duties. Actually, we had a time-table
available to us in terms of the WTO
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rules, saying that you could phase out
your import duties...

THE VICE-CHAIRMAN (SHRI MD.

SALIM): Mr. Singla, you have 1o
conclude now.
SHRI SURINDER KUMAR

SINGLA: We could phase out our import
duties over a period of time. The time-
limit was up to 2002.

SHRI KRISHNA KUMAR BIRLA:
2005.

SHRI SURINDER KUMAR
SINGLA: Yes, 2005. One would like the
import duties to be increased. 1 do not
think this would really give an impression
to the Americans or the other foreign
investors that we are reverting back to
the old Policies. We are only following
the time-table set by the WTO. I think
this is the only component of the
Swadeshi concept which he mentions,
with which one would agree, i.e. we
should not reduce the import duties on
various goods. immediately.

Mr. Vice-Chairman, I would like to
point out that the whole Swadeshi
concept suffers from one big drawback. It
assumes that Indians are inherently
incapable of competing with others in the
world. This is the most tragic thing. This
mind-set has to go. Once we say that
Indians are capable, when we feel, proud
of the fact that Indians are doing
extremely well in all other areas, why
should we think that we are incapable?
Why should we think we will not be able
to -compete with the multinational
companies from outside? We' have scores
of examples where Indian companies
have performed extremely well and have
established a name for themselves in a
number of areas, like the foreign
multinational companies.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Mr. Singla, your party has
allotted you ten minutes. You have
already taken twenty-seven miputes.
There arc other Members who have to
speak.
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SHRI SURINDER KUMAR
SINGLA: I know, Sir. 1 only want to put
twn questions to the hon. Prime Minister.
Now, a lot of people have said that
India’s Prime Minister has no freedom of
his own, no mind of his own. This is what
is being said in the country. One example
is that he first announced that he would
keep the Finance portfolio with himself.

T

But he sent to the President of India '

somebody else’s name. Later on, he
withdrew that name. One would like to
pose a question to the hon. Prime
Minister whether he is really the Prime
Minister of the country, or, there is
somebody else acting as the super Prime
Minister, who tells him to do things in a
particular way, who guides him? Is it Mr.
Advani? Is it Raju Bhaiya? Or, as some
other friend had said, even the Swadeshi
movement walas are deliberately....

SHRI RAM JETHMALANI: The true
possibility you don’t consider.

s wredt yl (S RW): IgEray
feE, v W Wt 9E W ¢
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ot gier Far Rvren: wdl & w@dl S
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Sir, I would like to understand from
the Prime Minister. The Prime Minister’s

authority is supreme. The Prime Minister
must explain. Is he really the Prime
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Minister, or, is there somebody else over
him, acting as the super Prime Minister?
Somebody referred to some industrial
house. Is it true? Is it that you are
supporting Swadeshi movement to collect
funds? Is it meant to collect funds from
industrialists? Why would one like to do
that? Are you going to be a champion of
Indian consumers who run into 90 crores
in this country? There is no pride left.
For example, you are selling economic
nationalism. The British used to identify
the car industry to be occupying the pride
of place over everything else. Today
Britain is not looking at car
manufacturing with national pride. The
British people want a cheaper car, a
better car. It has nothing to do with
pride. So, if you are selling the idea of
§wadeslﬁ movement, is it meant to
collect funds from the Indian industry
which you want to protect? Do you want
the Indian industry really to flourish at
the cost of the conmsumer?

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Please conclude, Mr. Singla.

SHRI SURINDER KUMAR
SINGLA: Sir, this is the question I would
like to ask of the Prime Minister.

THE MINISTER OF URBAN
DEVELOPMENT (SHRI RAM
JETHMALANI): He is making the best
point now. Please don’t disturb him.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): He is always at his best.

SHRI SURINDER KUMAR
SINGLA: If you want me to conclude, I
will sum up because 1 stopped thinking
the moment you distrub me.

I would like to say that the ambitious
programmes that are being mentioned
here in this House, like the literacy
programme for all, allocating 6 per cent
of the GDP to finance education, I think,
‘would work out, at the minimum, to 7.8
per cent of the GDP, which would mean
something like 100000 crore— One
hundred thousand crores of rupees every
year. Nobody expects that you would last
long. It raises doubts in my mind about
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where the money i going to come from.
You need Rs. 100,000 crores for these
projects. For defence spending, house-
building, rozgari programme etc. you
need Rs. 100,000 crores. One would like
to ask of the Prime Minister wherefrom
he was going to get the money.

So, my point is that President Address
revolves around three D’s. One is that it
raises doubts in everybody’s mind. Every
Indian doubts whether they will be able
to perform. The second is that it is
deceitful. You have a National Agenda
for governance, but you have your own
agenda also. 1 do mot sec a hidden
agenda, but there arc many agendas. One
is working through the BJP power centre
alone. The third is that it is disastrous.
So, the three D’s are doubt, deceit and
disaster. 1 wish you are not going to stay
longer. If you follow this pursuit, you will
put the whole sountry on a disastrous
route.

Thank you very much.

SHRI RAM JETHMALANI: The
carlier you get this out of your mind, the
better it will be.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Dr. Mohan Babu. Not present.

Shri Gandhi Azad.

SHRI SOLIPETA RAMACHANDRA
REDDY (ANDHRA PRADESH): Sir,
my name is there.

THE VICE-CHAIRMAN:  Okay.
From the TDP you will speak.

Shri Solipeta Ramachandra Reddy.

SHRI VAYALAR RAVI: Sir,
somebody is standing behind.

THE VICE-CHAIRMAN: No. After
Ramachandra Reddy.

SHRI1 SOLIPETA RAMACHANDRA
REDDY: Sir, 1 have been permitted to
speak in Telugu. Therefare, with yuar
permission, I will speak in 1elugu.

*Mr. Vice Chairman Sir, the just
concluded mid-term  election  results
*English translation of the original speech
delivered in Telugu.
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indicate the regional aspirations sceking a
place in the national perspective. There is
an assurance given by the President in his
address that the Government will ensure
the fulfilment of these aspirations even
while looking after national interests.
Presidents’ address also says that the
aspirations of all the states regarding
increased financial resources would also
be met. 1 apprecjate this. Out of the
amount collected through the voluntary
disclosure  scheme the government
immediately distributed Rs. 4,200 crores
to the states. Sir, this is a good
beginning. Now = situation has arisen
wherein the co-operation and support of
regional parties has become essential to
form a government whether the national
parties like it or not. So, I strongly
believe that with this the foundation of
federalism will be further strengthened.
But Sir, yesterday an honorable Member
participating in the debate in Lok Sabha
said that the funds allocated to states by
the centre to cope with the damages
caused duc to tornados or cyclones
should be directly given to the affected
and not through the :tate governments.
Sir, this is again the spirit of federalism
and will have its negative effect. So, time
has come for the regional parties to be
more vigilant, whether they belong to the
ruling party or to the oppositicn

Sir, the Hon'ble President has also
promised that special care will be taken
to develop backward arcas. It nas been
stated that a  Backward
Commission is going to set up to
identify these areas which need extra
assistance so that they do not lag behind.
It is unfortunate that even after 50 years
of independence we still have to identify
these backward areas. It is a shameful
state of affairs. Sir, every state would be
able to provide this information within 24
hours. Even the files in the central
government offices would provide this
information very precisely and state wise.
Setting up a commission to identify would
take about some years and then area-wise
survey will take some more years. So it is
going to be a mere waster of time anc
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nothing else. The Jain Commission took
six years to examine a simple issue and it
is not surprising if this commission takes
sixteen years to identify the backward
areas. Sir, my humble suggestion is that a
Backward Area Commission can be set
up but the government should strictly
instruct and get the information within a
month from the State governments and
from the records of the Central
government. As soon as the information
is collected the action should start for the
development of those areas. Otherwise
there is no use of setting up such
commissions and the demand for separate
states will also pose threat to the country.

Sir, there are three important issues on
which there is unanimous agreement from
all the parties and citizens. They are
population control, education and
protection of environment. Both for
population control and protection of
environment educaiton is very essential.
Our leaders who framed the constitution
bad said that every individual should be
given free and compulsory education upto
the age of fourteen within 10 years. But
even after 50 years of independence we
were able to achieve only 52 percent of
literacy and we are facing a humiliating
situation at the international level. The
rate of literacy increased at a snail’s pace
and if we have a look at it we will find
that it was 18.33 percent in 1951 which
went up to just 28.31 percent in 1961.
That comes to 9.9 percent increase in 10
vears. From 1961 to 1971 it increased by
6.14 percent and by 9.11 percent in 1981.
By 1991 the rate of literacy has reached
52.2 percent. So still 48 percent of our
population remains illiterate. Compared
with other countries of the world our
literacy rate is very very low and each
one of you will agree with me on this

point.

Sir, the Presidents’ address says that
the commitment to progressively step up
spending on education to 6 percent of
GDP will be fulfilled. But what is this
commitment and how can you fulfil it?
Which are the steps you are going to
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take? All this seems very vague to me
Sir. How much are you going to spend
during this year? How much you will
spend next year? How are you going to
proceed and what is your target? Atleast
by the time the general Budget will be
presented there should be a clear picture
of the procedure you are going to adopt
to achieve cent per cent literacy at an
carliest possible.

Sir, assurance has been given to
remove gender disparities and injustice
that exists, especially in access to
education, employment opportunities and
political representation. Female literacy
in our country is only 39 per cent and I
appreciate that the Government will
provide free education to women up to
graduation level. Sir, I hope and wish this
will be implemented soon. I am happy to
note that the pending ligislation seeking
to reserve 33 per cent seats for women in
Parliament and State Assemblies will be
taken up immediately.

Sir, in our state of Andhra Pradesh 33

per cent reservation for women is being
strictly implemented in the matter o

employment. Women are recruited even
for the posts like bus drivers &
conductors. I suggest that every state
should implement this policy of
reservation for women in employment.
Every political party is in favour of
legislation to reserve 33 per cent for
women but I do not know what is
missing? Where does the fault lie? All
are brahmins but the Chicken is missing.
So, I request to this government through
you sir, that they should take initiative
and bring this bill in the ensuring budget
session and see that it becomes low.

Sir, the next issue I would like to
mention is agriculture. Farmers are very
enthusiastically investing in commercial
crops. But these crops demand huge
funds and when the crops are hit by
natural calamities the farmers are unable
to bear the loss. As all of us know
hundreds of farmers committed sui¢ide in
Andhra Pradesh recently. It is an
“unfortunate incidemt sir. I want to
honestly say that the crop insurance
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scheme is nothing but an eye wash. Only
these farmers are entitled to this scheme
who avail of a bank loan. But I suggest
Sir, that every farmer should have an
access to this scheme. Instead of making
Mandal or block a unit, it is better to
make a village a unit as far as the crop
insw:.nce scheme is concerned. The
farmer should be able to claim for the
loss incurred by him and get whatever he
is entitled to as early as possible. The
procedure should be made simple and he
should not be left to the mercy of the
State Government or the Central
Government or for that matter Reserve
Bank of India. He should be able to get
the compensation automatically as and
when he suffers a loss.

Sir, the point 16 of the Presidents’
address says that the central theme of the
Government'’s national development plan
will be “Berozgari Hatao”. 1 congratulate
the  government for this, Sir.
Unemployment has to be removed and it
is a good step to take. But at the same
time we should take care of those
employe:s who are about to be thrown
out of jobs too. There are many public
sector industries which are facing closure.
Especially in Andhra FPradesh, the best
public sector company IDPL which was
an  important company  supplying
medicines is facing a threat of closure any
time. The employers are unable to get
their salaries. In the same way the well
known HMT which supplies watches to
all of us is on the verge of bankruptcy.
Also Ramagundam Fertilizer factory is
under threat of closure. So, kindly
protect those too who are already
employed by reviving the industries to
work on sound times.

Sir, I want to refer to the National
water policy also. I know it is not an
easy task and there are many
intricacies involved in it. We, the
people of Andhra Pradesh have a
right to use surplus Krishna waters
according to Bachawat Commission
award but the government of
Karnataka are increasing the height
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of the AHematti dam and are
depriving us of Krishna waters. My
only request is this Sir, that our state
should be protected and justice
should be done to wus. The
Government should immediately
implement the Lok Pal Bill. It is also
said that Official Secrets Act will be
reviewed so that we can promulgate
a law relating to right to information
that will help transparency. I would
like to give an example in this
matter. Our Government fixes a
minimum  support  price  for
agricultural produce like paddy and
wheat. The produce is bought by the
millers from farmers at this minimum
support price and after being
processed it is sold to FCI at a higher
price including the charges incurred
on milling, transportation, gunny
bags, sales tax, rural development
fund etc. Sir, we wanted to know the
break up of margin between
minimum support price and FCI
purchasing price from the officials of
the Krishi Bhavan. They said that it
was highly confidential and they have
expressed inability to give particulars
of this break up. What is confidential
in this Sir? Is the price of the gunny
bag confidential or the sales tax or
the rural development fund? This is a
very bad state of affair Sir. There
should be transparency. Democracy
cannot function without tranparency.

Sir, so many issues have been
included in the President’s address
but the problems being faced by the
handloom weavers today tappers and
artisans have not found place in it.
Their number is in crores and they
deserve ritention of the Government.
While preparing the Budget, atleast,
they should not be neglected and
should be given due priority. This is
my request. Sir, the public
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distribution system is not being
carried out properly. Only few states
are able to implement it effectively.
This also should be taken care of Sir
and effective and honest
implementation of Public distribution
system should be given top priority.
Housing for all is also an important
issue and I fully associate with hon.
member Smt. Shabana Azami on this
issue. At least by 2020 AD every
family in the country should have
proper shelter.

Sir, it has been stated with
optimism that 62 percent of the
electorate exercised tkeir franchise. 1
whole heartedly agree. It s
absolutely legitimate to be happy
about it but we should also know
why the other 38 percent did not
exercise their frachise. 38% is also a
considerable number. We are all
responsible for this., More than 173
of the population is below the
poverty line. Even today 42 percent
illiteracy persists. But the reality is
that all thesc illiterate people are
exercising their franchise but of the
52 percent literates all are not
excrcising their franchise. There are
many rich, wupper «class and
intellectual men who do not cast
their vote. But the poor people
exercise their right to vote. The
middle class, the upper middle class
and the upper class people scantly
exercise their right to vote. Why?
Why are the elite group who know
and benefit from the Government do
not vote. Sir, so, a study should be
made to go into the reasons why this
is happening. If we want t0' have a
successful democratic system we
should see that huadred percent
electorate  should exercise their
franchise as is happening in some
countries.
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So sir, with these few words I
conclude and support the motion of
thanks moved by Shri Sunder Singh
Bhandari and thank you sir for giving
me this opportunity.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI R. K.
KUMAR): Sir, the great poct, Sub-
ramanva Bharati said: That you hear
music in the beautiful language of Telu-
gu. We do not hear any beautiful song in
Telugu. But we had a beautiful specch in
Telugu.

s MR MR (WM WW): TEER
[y HEEE | AT Wed H wEn yEdfd
g g 7 T sy W e 9w @ g
N gdIA TER ¥ 0 fAiEd @R ¢ S
o gl W ¥ 9w wwa g

Iy TEd, 1 s F fag =
6 ¥ Fa T R T YW kA @ @ W, @
ot wgrem F IR el A 9w @) Fag
g7 # WA H oad w@ W ¥ FE o
AfF, F3 o e it FE A wEr wfes #
& FT, I 30 TS Ry Y wEl | 3o
NS TN W OGFA ¥ TH IW WeW A
faeimm & 211992 & I 99 T Wl QEHT
F1 yrEA o 3R WY gEE O A W 2,
QT F TR AR W T Y W
e e A T F WA kAR A & A
& W4 g T A WE HEa w7 o s
WISl S WEA 99 W & P F U9 we
s @ & w0 e o emar i efea wigensd
¥ wu gvad fea T @) 3 6 g wew
4 e } fr 3 Sfeend S T=E RN TR F
o el T & W F 9 T o s W
¥ @, g 9 oA ek osER ] W
a7 aw 3 wfgensdt 1 wiile = Ag=m
foram T | SR AR 3 W ST B FE W
e s v wE W R g w4 =
T % srare g & fog ag dar & 20 &
] o#g fr 75 A A ¥ W gR wES
Haw s d XA o A
TR OF WH W 9 qE WS & S |
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SHRI TRILOKI NATH CHATUR-
VEDI: Sir, will you request him to place
on the Table of the House the documents
which he is quoting? We would like to
know the facts and pursue the matter.
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There are still about forty Members who
want to speak.
cee (TAIWA).... T T, FA A WFH B
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© 3 L (EREA). A W AN sm
R ® & Re¥e w8 337 A wA B §
W oW 9 WA f1 Every Member
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SHRI VAYALAR RAVI: Mr. Chair-
man, Sir, will you permit the Minister of
Agriculture also to make a statement.

MR. CHAIRMAN: Discussion will
take place after both the statements are

t[ )Transliteration in Arabic Script
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over...(Interruptions)... When Mr.
Advani's statement and suggestion; and
Mr. Sompal’s statement is over, then the
discussion will continue... (Interrup-
fionsj...

SHRI RAM JETHMALANI: Chair-
man, Sir, will you kindly notice the
absence of Mr. Ahluwalia, who raised the
storm yesterday.

SHRI MD. SALIM: Only one point,
Sir,...([nterruptions).. .

MR. CHAIRMAN: Everything will be
done before you take up the discussion,
as per the practice of Rajya Sabha.
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STATEMENT BY MINISTER

Killing of Shri Bimal Singha, Minister for
Health and Family Welfare, Government
of Tripura on 31.03.1998

THE MINISTER OF HOME AF-
FAIRS (SHRI L.K. ADVANI): Accord-
ing to information received from the
State Government, Shri Bimal Singha,
Minister for Health and Family Welfare,
Government of Tripura and his younger
brother Shri Bidyut Singha were shot
dead by National Liberation Front of
Tripura (NLFT) extremists at around
1200 hours on 31-3-1998 at Abhanga
under Salema Police Station in Kamalpur
Sub-division of Dhalai District. The Gov-
ernment of India strongly condemns this
cowardly attack by the NLFT insurgents.
I would like to convey on behalf of the
House our heart-felt sympathies and con-
dolences to the families of those killed.

Shri Bimal Singha had gone to Kamal-
pur on 28 March, 1998 and was staying at
his home in Village Mohanpur in Kamal-
pur Police Station. It is to be noted that
another brother of Shri Bimal Singha,
Minister for Health and Family Wkelfare,
Government of Tripura had been ab-
ducted by suspected NLFT extremists on
9-2-1998 from near Kamalpur.
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Apparently, Shri Bimal Singha left
Kamalpur on the morning of 31-3-1998 in
his official vehicle accompanied by his
youngey brother Shri Bidyut Singha and
plain clothes Security Personnel. A con-
tingent of uniformed security personnel
consisting of 2 Havildars and 6 Constab-
les in two escort vehicles accompanied
the Minister. The Minister left his official
car and two escort vehicles along with the
uniformed security personnel on the road
near the CRPF Camp at Abhanga and
proceeded om foot towards cast along
with his younger brother and one plain
clothes security guard. After traversing a
distance of about 500 metres, the Minis-
ter asked his security guard to stay back
in the house of a local resident and
proceeded further accompanied by his
brother. A few metres from there, on the
Western bank of Dhalai river the extrem-
ists opened fire and killed :both the Minis-
ter and his younger brother.

Hearing the sound of firing the un-
iformed security guards of the Minister
who were waiting at the road side and
CRPF personnel from the Abhanga camp
rushed to the spot. However, the extrem-
ists had escaped from the place of occurr-
ence by that time. A massive combing
operation involving Assam Rifles, CRPF,
BSF and State Police has been launched.
Senior Officers of the Government, in-
cluding the Director General of Police,
other Senior Police and Para Military
Officers have rushed to the spot to super-
vise operations against the insurgents.

It is to be noted that the entire Dhalai
district, including Kamalpur Sub-division,
has already been declared a disturbed
area under the Armed Forces (Special
Powers) Act, 1958, as amended, and
security forces have been deployed for
counter insurgency operations.

I have reviewed the security situation
in the State. I have had occasion also to
listen to what the Members of Parliament
from Tripura have had to say in this
regard. Additional security forces are
being sent to the State. The vigil by
security forces in the State has been
intensified.



